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Mr S.P. Singh, Counsel for applicant. 
Mr K.S. Yadav, Counsel for respondents. 

This OA was filed for quashing the order dated 

07.10.2015 (Annex. All) passed by the respondents. 

Heard. Ld. Counsel for respondents submitted that 

they have withdrawn the said order. 

Ld. Counsel for applicant also concedes that the 

impugned order dated 07.10.2015 has already been 

withdrawn, therefore, he does not wish to press this OA. 

Accordingly, OA is dismissed as it has become 

infructuous. 
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Administrative Member 
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